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[FT. &. NHAI/PIU-BPT/2020/1011(3a-GF)/3D]

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

NOTIFICATION
New Delhi, the 13th June, 2025

g ™, AT

S.0. 2607(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport and
Highways, 5112 Dated:27/11/2024, 1907 Dated:25/04/2025 , published in the Gazette of India, Extraordinary, Part II,
Section 3, Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956)
(hereinafter referred to as the said Act), the Central Government declared its intension to acquire the land specified in
the Schedule annexed to the said notification for building (6-laning, etc.), maintenance, management and operation of
NH-344G in the stretch of land from Km. 89.6 to Km. 119.79 (Construction of 6 lane access controlled Delhi-
Saharanpur-Dehradun Economic Corridor) in the district of SAHARANPUR in the state of UTTAR PRADESH

And whereas the substance of the said notification has been published in “Hindustan (Hindi) & Hindustan (Hindi)” and
“The Times of India & Hindustan Times” both dated 14.12.2024 & 06.05.2025; under sub-section (3) of section 3A of

the said Act;
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And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled the same

appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has submitted its

report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers conferred by
the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land specified in the
said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby declares that
on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest absolutely in
the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH-344G in the
stretch of land from Km. 89.6 to Km. 119.79 (Construction of 6 lane access controlled
Delhi-Saharanpur-Dehradun Economic Corridor) in the district of SAHARANPUR

in the state of UTTAR PRADESH

State: UTTAR PRADESH

||District: SAHARANPUR

SI. No. Survey/Plot
Number

Type of Land

Nature of Land

Area
(in Hectares)

Name of Land
Owner/Interested
Person

L1 2

|Taluk: Rampur Maniharan

|Village: Bahadarpur Aht.

1 35

Private

Agriculture

0.0228

Prabhat Kumar
Girwar Saket Kumar
Girwar Sagar
Chaudhary Ashok
Kumar Sanjay Kumar
Girwar

Private

Agriculture

0.0179

Ashok Kumar
Baburam Vedvati
wife of Baburam

Village: Sakatpur Aht.

3 1

Private

Agriculture

0.0144

Ansh Chaudhary /
Sanjay Kumar, Akash
Pawar / Bhoop Singh,
Omvati wife / late
Saheb Singh, Jitendra
Kumar / Saheb Singh,
Netrapal / Khilaram,
Brajpal / Nakali,
Bhoop Singh / Nakli,
Rajat Pawar /
Netrapal, Ravindra
Pawar / Netrapal,
Rajkumar / Saheb
Singh, Rud Sain /
Brajpal, Vikas
Chaudhary / Brajpal,
Sanjay / Nakali,
Sadhuram / Khilaram

Private

Agriculture

0.0271

Arvind Kumar / Veer
Singh, Veer Singh /
Ram Singh

Private

Agriculture

0.0014

Dharambir Singh /
Soran, Nathiram /
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Soram, Pritam Singh /
Mehar Singh, Prem
Singh / Mehar Singh,
Baburam / Soram,
Rakesh Kumar /
Soram

25

Private

Agriculture

0.079

Arvind Kumar / Bir
Singh, Ansh
Chaudhary / Sanjay
Kumar, Akash
Panwar / Bhoop
Singh, Omvati wife /
late Saheb Singh,
Jitendra Kumar /
Saheb Singh,
Netrapal / Khilaram,
Birsingh / Ramsingh,
Brajpal / Nakali,
Bhoop Singh / Nakali,
Rajat Panwar /
Netrapal, Ravindra
Pawar / Netrapal,
Rajkumar / Saheb
Singh, Sanjay /
Nakali, Sadhuram /
Khilaram

28

Private

Agriculture

0.0747

Dharambir Singh /
Soran, Nathiram /
Soram, Pritam Singh /
Mehar Singh, Prem
Singh / Mehar Singh,
Baburam / Soram,
Rakesh Kumar /
Soram,

29

Private

Agriculture

0.0342

Anoop Singh /
Mahendra Singh,
Khadak Singh /
Mahendra Singh,
Jagpal Singh / Sher
Singh, Johnny /
Meghraj, Bablu /
Mohkam, Balesh /
Mehak, Monu Kumar/
Kusumpal, Vipin
Kumar / Mohkam,
Shiv Pratap / Mehak
Singh, Mrs. Rekha
Devi / Kusumpal,
Satpal Singh / Sher
Singh, Sonu Pawar /
Kusumpal,

30

Private

Agriculture

0.006

Anoop Singh /
Mahendra Singh,
Khadak Singh /
Mahendra Singh,
Jagpal Singh / Sher
Singh, Johnny /
Meghraj, Bablu /
Mohkam, Balesh /

Mehak, Monu Kumar
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/ Kusumpal, Vipin
Kumar / Mohkam,
Shiv Pratap / Mehak
Singh, Mrs. Rekha
Devi / Kusumpal,
Satpal Singh / Sher
Singh, Sonu Pawar /
Kusumpal,

10

31

Private

Agriculture

0.026

Dharambir Singh /
Soran, Nathiram /
Soram, Pritam Singh /
Mehar Singh, Prem
Singh / Mehar Singh,
Baburam / Soram,
Rakesh Kumar /
Soram,

11

32

Private

Agriculture

0.0073

Omwati wife / late
Saheb Singh, Jitendra
Kumar / Saheb Singh,
Netrapal / Khilaram,
Brajpal / Nakali,
Bhoop Singh / Nakali,
Rajat Pawar /
Netrapal, Ravindra
Pawar / Netrapal,
Rajkumar / Saheb
Singh, Mrs. Dulari /
late Nakali, Sanjay /
Nakali, Sadhuram /
Khilaram

12

33

Private

Agriculture

0.0012

Dharambir Singh /
Soran, Nathiram /
Soram, Pritam Singh /
Mehar Singh, Prem
Singh / Mehar Singh,
Baburam / Soram,
Rakesh Kumar /
Soram

13

35

Private

Agriculture

0.0518

Dharambir Singh /
Soran, Nathiram /
Soram, Pritam Singh /
Mehar Singh, Prem
Singh / Mehar Singh,
Baburam / Soram,
Rakesh Kumar /
Soram

14

36

Private

Agriculture

0.0417

Ajab Singh / Ramdia,
Isam Singh / Ramdia,
Omvati wife / late
Vikram Singh, Karan
Singh / Ramdia,
Jasvir Singh / Pahal
Singh, Dharamveer
Singh / Pahal Singh,
Barulal / Ramdia,
Mohan Singh /
Vikram Singh, Rakam
Singh / Ramdia, Rafal

Singh / Sahiram, Mrs.
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Sukhveeri /
PawanSingh, Sanjay
Kumar / Vikram
Singh, Sukhpal
Singh / Pawan Singh,
Sukhveer Singh /
Pahal Singh,
Sunderpal Singh /
Pawan Singh

15

37

Private

Agriculture

0.021

Ajab Singh / Ramdia,
Isam Singh / Ramdia,
Omvati wife / late
Vikram Singh, Karan
Singh / Ramdia,
Jasvir Singh / Pahal
Singh, Dharamveer
Singh / Pahal Singh,
Barulal / Ramdia,
Mohan Singh /
Vikram Singh, Rakam
Singh / Ramdia, Rafal
Singh / Sahiram, Mrs.
Sukhveeri / Pawan
Singh, Sanjay Kumar/
Vikram Singh,
Sukhpal Singh /
Pawan Singh,
Sukhveer Singh /
Pahal Singh,
Sunderpal Singh /
Pawan Singh

16

38

Private

Agriculture

0.0035

Anoop Singh /
Mahendra, Khadak /
Mahendra, Jagpal /
Sher Singh, Balesh /
Mehak, Monu Kumar/
Kusumpal, Shiv
Pratap / Mehak Singh,
Mrs. Rekha Devi /
Late Kusumpal,
Satpal / Sher Singh,
Sonu Pawar /
Kusumpal

17

39

Private

Agriculture

0.0012

Anoop Singh /
Mahendra, Khadak /
Mahendra, Jagpal /
Sher Singh, Balesh /
Mehak, Monu Kumar
/ Kusumpal, Shiv
Pratap / Mehak Singh,
Mrs. Rekha Devi /
Late Kusumpal,
Satpal / Sher Singh,
Sonu Pawar /
Kusumpal

18

Private

Agriculture

0.0131

Ajab Singh / Ramdia,
Isam Singh / Ramdia,
Omvati wife / late
Vikram Singh, Karan
Singh / Ramdia,
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Jasvir Singh / Pahal
Singh, Dharamveer
Singh / Pahal Singh,
Barulal / Ramdia,
Mohan Singh /
Vikram Singh, Rakam
Singh / Ramdia, Rafal
Singh / Sahiram, Mrs.
Sukhveeri / Pawan
Singh, Sanjay Kumar/
Vikram Singh,
Sukhpal Singh /
Pawan Singh,
Sukhveer Singh /
Pahal Singh,
Sunderpal Singh /
Pawan Singh

|Government

|River

0.0321]

|River

20

51

Private

Agriculture

0.0061

Arvind Kumar / Veer
Singh, Ansh
Chaudhary / Sanjay
Kumar, Akash
Panwar / Bhoop
Singh, Omvati wife /
late Saheb Singh,
Jitendra Kumar /
Saheb Singh,
Netrapal / Khilaram,
Birsingh / Ramsingh,
Brajpal / Nakali,
Bhoop Singh / Nakali,
Rajat Panwar /
Netrapal, Ravindra
Pawar / Netrapal,
Rajkumar / Saheb
Singh, Sanjay /
Nakali, Sadhuram /
Khilaram

21

52

Private

Agriculture

0.1051

Dharambir Singh /
Soran, Nathiram /
Soram, Pritam Singh /
Mehar Singh, Prem
Singh / Mehar Singh,
Baburam / Soram,
Rakesh Kumar /
Soram,

22

53

Private

Agriculture

0.01

Ansh Chaudhary
Sanjay Kumar Akash
Panwar Bhoop Singh
Omvati wife of late
Saheb Singh Jitendra
Kumar Saheb Singh
Netrapal Khilaram
Brajpal Nakali Bhoop
Singh Nakali Rajat
Pawar Netrapal
Ravindra Pawar
Netrapal Rajkumar
Saheb Singh Rud Sain
Brajpal Vikas
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Chaudhary Brajpal
Sadhuram Khilaram
Sanjay Nakali

23

54

Private

Agriculture

0.0135

Ajab Singh / Ramdia,
Isam Singh / Ramdia,
Omvati wife / late
Vikram Singh, Karan
Singh / Ramdia,
Jasvir Singh / Pahal
Singh, Dharamveer
Singh / Pahal Singh,
Barulal / Ramdia,
Mohan Singh /
Vikram Singh, Rakam
Singh / Ramdia, Rafal
Singh / Sahiram, Mrs.
Sukhveeri / Pawan
Singh, Sanjay Kumar
/ Vikram Singh,
Sukhpal Singh /
Pawan Singh,
Sukhveer Singh /
Pahal Singh,
Sunderpal Singh /
Pawan Singh

24

Private

Agriculture

0.0208

Ramkumar /
Atmaram,
Somendrasingh /
Atmaram

Village:

Sakatpur Must.

25

154

Private

Agriculture

0.045

Mohan Singh /
Vikram Singh, Rafal
Singh / Sahiram,
Omvati / Late Vikram
Singh, Sanjay Kumar/
Vikram Singh

Village:

Halgoya Aht.

26

193

Private

Agriculture

0.117

Saleedin Nawab Ali
Saadeen Naseer
Zakhir Sajid
Mustakim and Rashid
sons of Igbal

|Village:

Khudabakhspur

[27

76

| |Private

| |Agricu1ture

0.037949

||Rambhool / Shambhu |

28

&5

Private

Agriculture

0.05

Anupsingh /
Chamansingh,
Rupsingh /
Chamansingh,
Vijaypalsingh,

Village:

Hasanpur Lautani

29

221

Private

Agriculture

0.0559

Arvind Kumar /
Dharam Singh,
Deepak Singh /
Dharam Singh,
Naresh Kumar /
Dharam Singh,
Makhmal Singh /
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Dharam Singh,
Mohan Singh /
Kaluram, Ravindra
Kumar / Kaluram,
Radhu Singh / Parsa,
Vikas Singh / Muni
Singh, Saroj / Muni
Singh, Sukhpal Singh/

Sadhu Singh
|Village: Ambehta Chand Bhagwanpur Mu. |
30 946 Private Agriculture 0.015(|Kushalpal Singh /
Mangat Singh

| Total|| 0.952749|| |

[F. No. NHAI/PIU-BPT/2020/1011(3a-GF)/3D]
SHAIKH AMINKHAN, Director
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